
AfIllL I,'''' 

a.1Ik Loaa to AarlcuJture Sector ID on.. 
·S73. SHRI LAKSUWAN MALLICK: 

Will the Minister of FJNANCB bo plcalOd 
to atatc : 

(a) the adva~c. made _'y the public 
sector banks to tbe .,riculturc sector io the 
_une" durioa Iut tllree ,.art S&a ..... ia-e; 

(b) whctber Government propose to 
direct the f'\Iblie sector banks io Orissa to 
enhance adva.nc:OI to tbe _.rlculture aec&or 
in view of the backwardness of Ibat Slate; 
and 

(c) if so, the amouDt or loan proposed 
to be uteaded to the aariculauro sector io 
Orilla durio, 1987·88 ? 

THE MINISTBR. OP STATB IN THB 
MINISTRY OP FINANCE (SHRI 
JANARDHANA POOJAR. Y): (a) State-
wise information OD outJtaDdiDI _,ricur. 
&u ..... ".GOO 0( public .:tor haakt .. at 
eM oad of DtoeIDber 1913. Decemb" 
U1U an. Da:ember 1915 is ICt ow in tlw 
..... Dt Iivea botow. 

(b) and (c). Bach public lector b~tDk 
has Moo uk .. !o _sure tbat tho .bare 01 
direct -.r1cuitural ndv8DCe1 in its total 
ad.... Ihoald IIOl be leu than ahLtcea 
per ceaI for tbe country.. a whole. ThR 
taraet ia not broken up ata to·w, ... 
HoweMl' f in the State of Or~. Tbc par-
ceotalC' .'are of din:<:t aaricuUunaJ 
aelva__ or public MCtor baaks CoM' .. 
denlbl, more thaD abc correapondial AU 
100 ia fiaureo. 
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Statrwl# Ofj/Mandlnl A,rlcult",aJ Adrance.l by Pllblk S«I« .&mk4 durlng 1M 
Lo.rt T1Ire. T,ar. 

Statoa Aa at tbe eod or J)ec;cmb cr 

198J 1985 

2 3 4 5 
'--~.'-__' -_ .... _ -----.----~ .... --

Andhra Pradesh 807.4S 992.29 11&3.13 

Al"uoaollGal Prad_ 0.37 0.4.5 '.53 

Assam 28.'7 42.24 63.15 

Bihar 590.86 34S.95 4OJ.28 

Gujarat 339.90 ~38 411.60 

Haryana 254.6' 2.99.39 350.25 

Himachal Pradesh 32.31 '5.12 41 •• 

Jammu & Kashmir 13.74 19.36 22.11 

Karnataka 465.56 611.32 770.S4 

Kerah 2Q.5O Z9iJ ... , 35'.83 

M .. bJePr .... 307." 382.21 450. •• 
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12. Maharuhtra S89.76 699.41 823.JS 

13. Mtudpur 01.92 02.00 81.27 

14. Me,halaya 03.47 05.M 06." 

IS .. MiZOT&II1 0.02 0.42 0.70 

16. N ..... aDd 3.07 5.89 7.97 

17. vrissa 1~3.21 182.93 m." 
18. Punjab 511.9Q 606.09 671.26 

19. R.ljuthan 252.02 339.11 389.54 

20. SikktIP 0.41 0.98 2 .. 22 

21. Talntl Nadu S36:99 610.63 1A • .u 

2l. Oltar Pradesb 129.14 827.18 983.60 

2J~ Tfll)Ura 5.76 7.40 11.89 

24. West Be ... .,.1 208.20 264.60 356.37 

2$. Andamao & Nicobar Islands 0.80 0.96 01.37 

26. CbaDdi,.l rb 141.11 174.S3 115.98 

27. Dadra & Napr Havoli 0.11 0.14 0.,7 

28. Delhi 59.28 78.02 107.48 

29. Ooa. Dllman & Diu IS.'.5 17.77 2O.J6 

30. LaUb..l.1weep O.\)S 0.08 0.30 

31. Pondicborry 17.1$ 16.34 18.44 

All India 6014.34 7344.05 8793." 



APRIL I, ,., 

SHRI LAKSHMAN MALLICK: I 
bave lODe throuab the statement 01 the 
boD. Mioister. May I know from the 
bon. Minister the total deposit of money 
of various public sector banks io Orilla 
at present? 

MR. SPEAKER: He wants (or Orissa 
ooly. Have you lot that flaure separa .. 
tely ? If 001, please send that to him .. 

SHRI JANARDHANA POOJARY: I 
have lot deposit ratio. If tbe boo. 
Member wants deposits, I do not have it. 

SHR) LAKSHMAN MALLICK: I 
want credit deposIt. in Orisu at PICSCDt. 

SHRI JANARDHAN A POOJAR Y : 
The credit deposit in Orisa41 is 92.5% al 
apinst all India Haure of 65.5%. 

I have lot total deposi ts io Or issa 
DOW. It is Rs. 1072.74 crores. 

SHRI L .. KSHMAN MALLICK: I 
have ,ODe through the statement of tbe 
bOD. Minister. It is stated tbat the per-
arotaae share of the 8irkultur al advancc 
from the public sector b4.nks J. conSI-
derably more tban the All India [llure 
It may be true because Orissa is a b&ick. 
ward State. 

Those branch el have not been opened 
in identified arowth arca. Allo the mar-
linal and smnll farmer s ale not lenin. 
adequate facilities eveD rrom the rCaJonal 
rural ballks. The condition of the relio-
081 rural banks is not a pprcciable and 
tbey are rUDnln" into JOSI. Tbe Govern-
ment of Ofilia recommended opellina of 
bauk brClDches in the idcntifted Irowth 
area centrcs. May) know from tbe boo. 
Minister whal are tbe reconlmcndationl 
of the State Government and bow the 
IIcenCeI are iss\.Acd for opeoinl branches 
in Irowth ceotres ID 1986-b7 and J987-88 1 

SHRI JANARDHANA POOJARY: 
So far as tbe ahare of Oriae in dJlcct 
aarkulturaJ Joan is concerned, 1 may 
submit that it is 21.72% as aaainet the 
aU-lodia ii.uTe of 13.7J%. So. Orissa 
!I.I ,ot more tban what it liven to (. tber 

Statet. So far al the brancb licencee 
are concerned, this question relatos to 
direct a.ricultural Jondina and Dot reaard-
inl the opening or tbe branches. So, J 
require notJce (or this. 

SHRI SOMNATH RATH: Sir, the 
NABARO i. Dot financial the coopera-
tive banks in Orissa to aive loan to tho 
a.riculturistl and the Central Banks are 
Dot advtlncinl loan on the pJea tba t tho 
required percent.le of credit h.IS Dot beeD 
collected in tbe State. In fact some 
Centr 41 banks have collected the credit 
and also some cooperatlvo CeDtral Bant. 
are scheme·wise cliaible. Under theM 
Cl rcumst.\nca_ tbe agricultUTlst5 lO Orissa 
are oot able to ,et aoy 10,tn. I would 
Uk. to know (rom the boo. Mtni~ter what 
Ilep~ are loin, to be t.~ken to see (hat the 
aar1culturi!l' .n Onssa aet the loan in 
proper time. 

SIlRI JANARDIIANA POOJARY: 
Sir. it is the duty of the prirnary co-
oper..!f ,ye sodetles as also the State level 
conperative banks tl) o~rve the oorUl' 
and in Llet It is the dUly of .he b loks also 
to rcco"'er them. If they fall then it Will 

be vcry diflicult for NABARD to 81VO 

I,)ans. I Will ... "amine the cale which hal 
been brouaht to my not Ice by the hOD. 
Member and I Wil) write 10 him. 

SHRI AMAL l)ATTA ; Sir, the ques-
tion and tbe ansWt!'1 S lIven do not ta1fy. 
The quesclOn is : what "dvanccs have been 
made by tbe public sector banks to tbe 
_ariculture sector in the country durin, 
the la,t three ye,lfl., sf.ltc-wise 7 Tho 
answer i. : Statewl5e InfOrm.itloD out-
Itandma aaricultural advances of public 
leCtor banks as at the end of Decc;nlbor 
1983. December 1984 and December 198j 
i. set out In tbe Annexure. Sir, there i. 
a Ile.at de ,I of difference between the 
two. One is the uti vance m 'de and tho 
other al the advance which ha! been made 
but not received back. I am sure tbat tho 
bon. Mloister undentandl th IS. Probably 
be bas not looked at tbe question when ho 
looked at the answer. Thf!lY don', tali),. 
Kindly inform tbe House «tbout th •• arter 
.ome time when )OU caD ,et all the data 
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.. to wbat in fact tbe advances are belna 
made Statewise and out of this what is tbe 
out.tandinl. That i. one thinl. You 
can do it in future. Now t you don-t have 
tbe flaurcs. If you have lot, kindly tell 
01. 

Then. In rClard to (b) part of the 
question t it i. stated in tite statoment that 
in 1983·84. outstandio. amount is RI. 
6.000 crorts, for J 984-85, jt is Rs. 7,300 
croret. nod for 1985·86, it is Rs. 8,700 
crom. So. there is a progressive increase 
of (,utstnndina" IJoes it m~an th:lt some 
or them or rnuch of them are bad debt 1 
How much of tbe .Iricuhural loan should 
b. reJ'8id in tbe course of the year or the 
seasoD 7 How much of these il in fact in 
bad debe? That can only be seen as to 
for how lonl it ba. been outsfandlrg. 
You may define it. So, applyill8 tbat 
definition what is the amount of b .. d 
dottl? 

MR. SPEAKER: It cannot be a cata .. 
JOlue of questIons. 

SBRI JANARDHANA POOJ \RY : 
The conect answer h.l! be-en g,ven. The 
ferO'li'loJ('gy used in the bankins s«:ctor is 
like that. Tht" outstaodiol amount that t. loaned is bema aheD. That is the 
tel m 10010lY u.~ in lb. banking Stctor 
and there is arnbiauity so (.,r as the tenni-
notollY is CtlllC'et neJ. Now. th 15 is tbe 
amount th.\t is outstandin. al on Ihat 
date. 

SHRI A~fAL l)ATTA : Tbat is not the 
question. 

SHRI JANARDHANA POOJARY:' 
Th.~t 11 {he current tennmoJolY that is 
used. 

SHRI AMAL DATTA: What termioo-
JOIY 1 
SHR~ JANAROI-lANA POOJARY: 

Sir, the amount tbat is ... 
(1 lIt ~rrupticmJ) 

MR. SPEAKER : Lc:I him finish now. 
You should not interrupt while be is 
lpei,kina. Let him 8nlwer first. 

( ilft'n'lIpt/on$) 

SHRI JANARDHANA POOJARY: 
That fiaure bas been clearly aiven In the 
Annexure to tbe answer, tbat ii, RI. 
B.793.45 crores at the end of December 
1985. That is tbe latest available fi.ure 
that is liven. So far as bad debts are 
concerned. our hankin, law and also the 
CustOms prevalent 10 far prohibit us from 
living tbe correct filure of bad and 
doubtful debts. and we are prohibited 
from givina tbat fiaure to the Parliament 
and it has a Iso been discussed. 

SHRI SHANTARAM NAIK: Sir. 
tibout lbe loans by the publIC .ector 
banks, the weaker sect ion of the commu-
n Ity is highly relymg upon the loaD 
melas which llre highly acceptable and 
welcome to th C' people. But recently t·· 
said that Joan metas are a stunt and ho 
has challenacd all tbe officers of the 
b inks not to suffer tbe onslaught. Have 
you taken any action aiainst·· makinl a 
public statement. .. 

(/nlt'rruptions) 

PROF. MADHU DANDAVATE: Sir, 
under the ConstItutIon, their conduct can-
not be discusseJ here. 

(ltr/~rruption$) 

SHRI SHANTARAM NAIK: In a 
public function this statement has been 
made by··. In a public function which 
be h(IS addressed, he made a statement 
that tb t. loan melas have been a stunt. 

(In'~rruptlon.J) 

MR. SPEAKER: You know, I will 
not aHow :,ny alleiatlon ~lgainst birn. 

SHRI SHANTARAM NAIK: I am 
not casting any 3spersions. But in a 
publIC function he was saying that the 
Government policy is a stUllt. Thus he 
has critlcised tbe Government pol icy in a 
public function. (Interruptions).·· 

In a public address bo has said it 
actually. It is in a public address tbat·· 
he has said like this. .He was addreasiol 
some function ..• 

(Illt.rruptlon,) 
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MR. SPEA KER : Why are you all tho 
time laying this? I am looking into it. 

SHRI SHANTARAM NAIK : Sir. 
please understand me. In a public func-
tion·· was nl,lking a statement on a 
Government policy statina th:l t the loan 
mela is a stunt. 

MR. SPE·\ KER : But this question is 
not relating to the main question also. 

SHRI SJIANTARAM NAIK : Sir. it is 
public sector loaning. Loan meh,s arc 
conducted by the public sector b.lnks. 

MR. SPEAKER: It is not loan mel~. 
OverTuled. 

SHRI SH ~~TARA~1 NAIK : Part (a) 
or the question retltes to bank Joans. 

MR. SPE,\KPR : Shd Raj Kumar Rai 
-Question No. 574. 

SHRI SHANTARAM NAIK: Sir. is 
any·· free to make any statement like 
that, I don~t know. 

Ban on CODvttnioa or NOf)-Conv~rt.bJe 
Debeotui"H 

-574. SHRf RAJ KUMAR RAT: VJill 
the Mini~ter of FINANCE be pleased to 
state : 

(a) \\'hether the decision of Government 
to ban con\>ersi n of non-con',crttble 
debentures has adversely ~~ffccted the 
chances (If raic;ing funds from the stock 
market; ;Ind 

(b) if so, the altern'lt!ve means of 
raising funds 1 

THE MINISTER OF STATE OF TIlE 
MINISTRY Of PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
ST ATE IN THE IvflNISTR Y OF 
FINANCE (51 IR. BRAIIMA DUTT): 
(a) No, Sir. 

(b) The corporate sector can raile 
funds thr(JPgh a val iety of instrument5-
the is!ue of CQU tty sha res, preference 

sbares, cumulative convertible preferoace 
shares and convertible debenturea. as alao 
from non-convertible debentures. 

SHRI RAJ KUMAR RAI: I would 
like to know from the ~111l isler what Jed 
the Government to ban non-convertible 
debentures. Is tbis a recent or 10D,-
stand I n, poliCY decision ? 

SHRI BRAlIMA DUTT: Sir. tbere 
were some doubts. conjectures and specu-
lations about this. Therefore. a decision 
W.ll talcn OD 10th June chat coQverston 
of non·convertlblc debentures .s 'l non .. 
convertible portion or partially convertible 
dcbcntufls sb(luld henceforth not be per· 
mined. These doubts were as a result of 
the specula t Ions beina made an certain 
cases and to set at r15t these doubts, this 
decisIon W.J.S laken. 

SURI RAJ KUMAR RAJ: There are 
reports thdt thIS baa affected the share 
m~lfkct. Shares of prominent companies 
l.ke Ace have crumbled. What J5 U:e 
reacl.ion of thc Government tOYrard. It '! 

Second!)'. hal this ban been Imposed to 
help public le<:tor companie.. .. to raise funds 
through bonds 1 I would like to k.now 
thiS florn the Mmiltcr. 

SHRI BRAI fMA DUTT : It is a t1iffe-
rent question. Public sector b,tOds are 
Qllltc popular. If does not have any 
imp,tct on public sectol bonds, they ary 
quite popular. It has 00 impact 011 cap~­
tal market or public sC'ctor bondl. 

SHRI R.AJ KUMAR RAJ: My second 
SuppJementllcy was that we h.wc come to 
knl,)w and th~re are reports in the news-
papers also, and .bere lS also a murmur-
ing in the public th.lt this has affectod 
the share ma r ket. I)rominent companies 
Jlke ACe have crumbled. What is the 
reJctioo of the Government towards tb,. 1 
This is reg rdina A.C.C. and Reliance. 
You may like to S;IY about A.C.C. 

PROF. MADHU DANDAVATE' 
Fairfax W1JJ Jook afrer that. . 

SHRI BRAHMA Dun: J would like 
to inform the hon. Member that we c..tn ------------------_. 

·-Not recorded. 




